INVITATI

REVISED FORM G
ON FOR EXPRESSION OF INTEREST FOR

SARGAM INDIA ELECTRONICS PRIVATE LIMITED

OPERATING
(Under Regulation 36A (1) of t

IN THE BUSINESS OF ELECTRONICS AT DELHI
he Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for CorporatePersons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along
with PAN/CIN/ LLP No.

ISARGAM INDIA ELECTRONICS PRIVATE LIMITED
PAN- AACCG9842P
CIN- U92190DL2007PTC168336

Address of the registered office

Garg Trade Centre, Block No-1, llird Floor, Behind SBI Bank, Sector-11,
Rohini, Delhi- 110085

URL of website

IThe website of the company is not active as on date.

Details of place where majority of fixed
assetsare located

The warehouse is in Rithala, New Delhi, where most of the stock is located.

Installed capacity of main products
services

Not applicable as the main division of the Corporate Debtor is engaged in in
business of electronics and the company has closed its operations since
April’22.

Quantity and value of main products/
servicessold in last financial year

Can be made available by sending mail to
sargamindiaelectronics.ibc@gmail.com

Number of employees/ workmen

7 (Seven) as on Insolvency Commencement Date

Further details including last available
financial statements (with schedules)
of two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

All the details are available at the office of the Resolution Professional at
Office No 908, D Mall, Netaji Subhash Place, Pitampura,Delhi -110034 and
can be sought by sending mailat sargamindiaelectronics.ibc@gmail.com and
cc to jindalrahul60@gmail.com after executing a confidential undertaking.

9. | Eligibility for resolution applicants |Details are available at the office of the Resolution Professional at Office No
under section25(2)(h) of the Code is 908, D Mall, Netaji Subhash Place, Pitampura,Delhi -110034 and can be
available at: sought by sending mail at sargamindiaelectronics.ibc@gmail.com andcc to

jindalrahul60@gmail.com

10. !_ast date for receipt of expression of Monday, 3 April, 2023
interest

11.| Date of.lssue of pr.OVISIOI’]a.| list of Thursday, 13 April, 2023
prospective resolution applicants

12.] Last daFg for sgbmission of objections Tuesday, 18 April, 2023
to provisional list

13.| Process email id to submit EOI sargamindiaelectronics.ibc@gmail.com

18.03.2023
New Delhi

Rahul Jindal

Resolution Professional

Sargam India Electronics Private Limited (under CIRP)
IP Reg. No.: IBBI/IPA-001/IP-P-02649/2021-2022/14048
(Authorization for Assignment valid till 09/03/2024)



mailto:sargamindiaelectronics.ibc@gmail.com
mailto:sargamindiaelectronics.ibc@gmail.com
mailto:jindalrahul60@gmail.com
mailto:sargamindiaelectronics.ibc@gmail.com
mailto:ip.mbmalls@gmail.com
mailto:ip.mbmalls@gmail.com
mailto:jindalrahul60@gmail.com
mailto:cirp.ginc@gmail.com
mailto:cirp.ginc@gmail.com

REVISED FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

SARGAM INDIA ELECTRONICS PRIVATE LIMITED

OPERATING IN THE BUSINESS OF ELECTRONICS AT DELHI

[Under Reguistion 364 (1) of the Insolvency and Bankrupicy Board of India
{inscivency Resolufion Pracess for Corporate Persons) Regulations, 2016]

RELEVANT PARTIC

ULARS

sernces S0k n oS! lirancksl Yoar

1. | Naeniz of the b Debor SARGAM INDLA ELECTRONICS PRIVATE LIMITED
alangaith PANCIN PAN- AACCGOBA42P
CiIN- LS21800L 2007PTC168336
2. | Address of the repetered office Garg Trede Centre, Biock No-l,
Ifrd FRoor, Behind 58| Bank, Sector-1
Htrhlm, Dllhl- I'IW-E&
3 | URL of websita The websits of the company is not active
2 = s on dake.
4 | Delads of glace where migonly of fixes | The warehouse s in Rithala, New Delhi,
A5504% Are IDCate where mos! of the stock s localed.
. | Installed capacity of main products / Mot applicable as the main division of
SENVCES the Corporate Deblor iz engaged In in
business of slectronics and the company
has closed s operations since ApriZ2.
| Luangty and valus of main produciss Can be made availaine by gl o

sargamindiaslectronsc s ibc B gmal. com

under seciion 25(2%0) of the Code =
ks

7 | Number of employses’ modumen T [Séven] a4 an Insclvenoy Commancament Data
B | Furher details mciding e availaslo | A the dalads 2o availaiste ol the ofios of the
financial stalemanis ifﬁm schedutes) | Resoclusion Professicnss st Ofice No 908, D Mad,
af twe years. lsls of creditors, selevant | Netaji Subhash Place, Pitampura, Delhi -110034
dades for subsequent events of the and Cam be golght by send
process #e avaiable al sargamindiselectronics ibcEigmail com
and o b jindairabolBOamatl. com afkar
exacufing 2 confidential undertaiing
0 | Efgibilty for resohstion applicants | Detads e avaitable al e ofice of he Resclson

Professonal ot Office Mo 008, D Mok, Netaji
Subhash Place, Pitampura; Delhi - 110034
and can be sought by sending mad at
sargamindinelectronc s ibcEgmail.com
and oo 1 jindalrabule0gmall com
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L sl date for recept of expression
of interasd

Monday, 2 April, 2023

Lh

Dada of issue of provigiona s ol
nrz:spﬂm-.re resahAnn appu:fmts

Thursday, 13 Agpril, 2023

FLACE : NEW DELHI

12 | Last date for submission of obyections | Twesday, 18 April, 2023
o provisacns bl
11| Process mmad & 1o sutsmit EQL sargamindipelectromnecs. ibcigmail.com
Sa
DATE :18.03.2023 Rahul lindal

Resolulion Prolessional

Sargam lndla Electronics Private Limilted (under CIRP)
IP Reg. Mo IBBLIPA-001TP-P-0264872021- 202314048
{Autharization for Assignment valid til 09/03/2024)
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